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IN THE CENTRAL ADMIHNISTRATIVE TRIBUNAL : HYDERABAD BENCH
AT HYDERABAD

. S P S G R e I S A S S S S G G A S S S

DATE OF ORDER : 10=7=200C0

Between 1=

1, Sk.Khaﬁa 16,vadaiah

2. L.Bangariah 17.s8haik Mehmood
3. Hanumaiah 18.Moglaiah

4, Gouse Moinddin 19 ,Aashok

5. V,Ramanaiah ‘ 20,Narender

6. Mallesh 21,darsimha Reddy
@.Yadgiri 22,M.Bilkshapathi
8. Nagaiah LK 23,S8ayed Ahmed
9. P,Yadgiri 24 ,V.Bikshapathi
10,Mohan Rao 25,.%N,Haridass
11.A.Rangéiah 26 ,Raguchanaiah
12.A,Yenkdtesh 27,.Bhasker

13, Yellaiah 28.K,Augaiah
l4,P,Sriramulu .29 .,Vagrappa

15,.George es sADPPlicants
ang '
1. The Chairman, Railway Board, New Delhi.,

2. The General Manager, SC Rlys,
Rail Milayam, Sec'bad,

3. The Chief Forsonnel Officer,
sC Rlys, Rail Hilayam, Sec'bad.

4, The Divisional Railway Manager (P).
Hyderabad DPivisicn, SC Rlys, Sanchalan Bhavan,
Sec'bad:

5. The Divisicnal Mechanical Engineer,
Diesel Shed, sSC Rlys, Moulali, Hyderabad.

e .Respondents

Counsel for the Applicants s shri K,Sudhakar Reddy

Counsel for the Respondents 3 shri D,F,Paul, SC for Rlys

CORAM:
THE HON'BLE SHRI .JUSTICE;DWH.NASIR 3. VICE-CHAIRMAN

THE HON'BLE SHRI R.RANGARAJAN 1 MEMBER (A)

(Orderrper Hon'ble shri R.Rangarajan, Member, (&) Yo




(Order pér Hon'ble shri R.Rangarajan, Member (A) ).
Heard Sri K.Sudhakar Reddy, learned counsel for the
applicant and sri D.,F.Paul, learned standing counsel for the

Respondents.

2. There are 29 apolicants in this 0.A,. This 0.,A, is filed
to declare the action of the respondent authorities in reducing
the 50% quota to 20% under the promotion quota for filling up

the vacancies of Technicaians Grade.III in the scale of Rs.3050=-

4590 in DLS/MLY, SC Rlys as clearly illegal, arbitrary and un-

~

constitutional and consedquently direct the respondent authorities
to maintain S50% promotion quota for lower grade staff i.e.
Khalasi Helpers and consider all the applicants herein for promo-

tion to Technician Grade,III poOsts.

3. The Railway Board issued impugned circular No;222/98- -7
and circular dt.28,9,1998 for filling up the upgraded posts of
Skilled Artisans in the. scale of Rs.3050-4590 as per the

revised methodology indicated in para-5 of the said letter,

The circular lwas challenged by Technical Employees AgSociation of
Northern Railway _

Railways/in WP 289/99 . The Apex Court rejected the challenge
for the reasons st ted in the judgemermt, The whole issue was
considered in detail in CA 949/5000 disposed of on 12,6,2000.

4. For the reasons stated in 0.A.949/99, this O.A. is also

liable to be dismissed and accordingly it is dismissed,

Se In regard to the submission of the applicant that even

against 20% quota mentioned in para-5 of the Circular promotion

of the staff in lower grade as per the prescribed proceedure,

the applicants are not considered. It is also, stated by the
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learned counsel for the applicants that even those 20% vacancies
are going to be filled by those who are having qualifications
without following the seniority cum suitability process. No one'#
posted against 20% guota vacancies yet. In view of theabove,
the employees concerned, if so advised, may initiate proceed-
Ml'f(o ﬂ

ings, if the posts in qQuestion are not filled ¥y No,222/98

dated 28,9,1998, '

6. No order as to costs,

(R.RANGARAJAN) (D.H.NASIR)
Member (A) Vice-Chairman

Dictated in Open Court.
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